SHRI R. S. VIRK DISTRICT JUDGE (RETD.)
IN THE MATTER OF PACL LTD.
CAUSE LIST FOR 08/03/2018 (THURSDAY)

S.No. | File No. Case Particulars Purpose
1 384 Rajendra Prasad s/o Babulal Orders
2 385 Jainarayan Patidar s/o Shri Babulal Orders
3 386 Gangaram s/o Shri Amar Singh Orders
4 387 Vijay Kumar s/o Shri Mangilal ji Orders
5 388 Ramlal s/o shri Koda ji Orders
6 389 Bhagwan Singh s/o shri Bheem Singh Orders
e 7 256 kisan Agro-Tech Cooperative Society Ltd Orders
8 49 kisan Agro-Tech Cooperative Society h%mnzv\mv, A\ﬂ”\ Orders
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